Starred Assembly Question No. 32 (*14/14/167)
To make the Amendment

*32(*14/14/167) Smt. Renu Bala (Sadhaura), M.L.A.: Will the Deputy
Chief Minister be pleased to state:-
a) whether there is any proposal under consideration of the
Government to make the amendment in the Haryana Targeted
Public Distribution System (Licence and Control) Order, 2022;
and
b) if so, the time by which the abovesaid amendment is likely to be

made?

Answer: - Dushyant Chautala, Deputy Chief Minister, Food, Civil
Supplies and Consumer Affairs Department, Haryana

a) No Sir.

b)  Not applicable in view of (a) above.
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